employment to every rural household in every financial year for doing unskilled manual work on
demand. The primary objective of NREGA is to provide a supplementary wage employment to the
rural households on demand. It should operate in a way that other forms of employment
opportunities are also available to the people and promote an overall economic development of the
country. For drought-affected areas, funds are provided from the GRF/NGGF by the Ministry of
Home Affairs for employment generation and other measures. In view of this, it is desirable to
continue for the present with the existing guarantee of 100 days of employment as provided under the
Act.

(b) and (c) Hon'ble Finance Minister in his Budget Speech had announced to pay a real wage

of Bs.100 per day under NBEGS. The policy decided in this regard is as follows:

(i)  Ministry may revise wage rate under Section 6(1) of States approaching Centre to revise

their notified wage rate as per their suggestion based on their proposal.

(ii) However, this revision may be capped at Rs. 100 per day. Anything more than this will
be paid by the States. However, States with wage rate above Rs. 100 per day, as notified on

1.1.2009, will continue to be reimbursed that wage rate though it is above Rs. 100 per day.

(i) The date of effectiveness of revision of wage rate under Section 4(1) of NREGA may be
from retrospective effect but should not be from a date prior to the date of actual disbursement of

revised wages by the concemed State Government.
Implementation of NREGS

586. PROF. SAIF-UD-DIN S0Z: Will the Minister of RURAL DEVELOPMENT be pleased to

state:

(a) whether he is fully convinced with proper implementation of National Bural Employment

Guarantee Scheme (NREGS);
(b) if so, the details thereof; and
(c) ifnot, how does it proposes to implement it successfully?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAINY: (&) to (¢) National Rural Employment Guarantee Act was launched on 2nd February, 2006.
The Act has been extended to all the rural areas in the country in a phased manner. Since inception,
13.52 crore households have been provided employment and 632.11 crore persondays generated by
spending an amount of Rs.70499.72 crore. More than 50% works were undertaken in water
conservation sector. The share of SG/ST was 1% and women 40% in total employment generation
in 2006 -07. Similarly, in 2007 -08, the share of SC/ST was 56% and women 43%%, in 2008-09, share
of SG/ST was 54% and women 48% and in 2009-10 (October, 2009), share of SG/ST was 51%

and women 51%.
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The Ministry has given emphasis on awareness generation in the rural population about their
legal rights under the Act; strict vigilance and monitoring, people's participation and transparency &

accountability for implementation of NBEGA.
Quality of roads constructed under PMGSY

1587. SHRIKAPTAN SINGH SOLAMKI: Wil the Minister of RURAL DEVELOPMENT be pleased

to state:

(a) the details of the roads constructed under Pradhan Mantri Gram Sadak Yojana

(PMGSY) during the last three years, State-wise;
(b) whether Government has received any quality related complaints about these roads;
(c) if so, the details thereof, State-wise; and
(d) the details of the measures taken by Government to deal with these complaints?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAIN): (a) The details of the roads constructed under Pradhan Mantri Gram Sadak Yojana
(PMGSY), State-wise, during the last three years are in statement-| ( See below).

(b) YesSir.

(c) 2046 quality related complaints have been received in respect of roads constructed under
PMGSY during the last 3 year and the current vear (upto July, 2009). The State-wise details are in

Statement-Il. (See below ).

{d) 110 complaints have been sent to the concerned states for suitable action. Independent

Quality Monitors were deputed for enguiry into 186 complaints.
Statement-1

State-wise details of Roads constructed under PMGSY

2006-07 2007-08 2008-09

Sl. No. State Road Length Road Length Road Length

completed under completed under  completed under

PMGSY PMGSY PMGSY

1 2 3 4 5

1 Andhra Pradesh 2194.94 16546.8 1885.00

2 Arunachal Pradesh 272.05 271.9 317.43

3 Assam 1546,97 1141 1985.11

4 Bihar 142.22 61.05 45.05

Bihar (NEAs) 936.32 1604.3 2487.15
5 Chhattisgarh 2988.89 2719.36 2427.08
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